
GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

RAJYA SABHA 

UNSTARRED QUESTION NO. 2657 

TO BE ANSWERED ON 23.03.2023 

 

TARGETED NUMBER OF REGISTRATION ON E-SHRAM PORTAL 

 

2657. DR. DHARMASTHALA VEERENDRA HEGGADE: 

 

 Will the Minister of Labour and Employment be pleased to 

state: 

 

(a) whether Government has launched e-Shram portal, a National 

Database of the Unorganised Workers seeded with Aadhaar, 

recently; 

(b) the percentage of targeted number of registrations achieved till 

date along with district- wise details for Karnataka; 

(c) the shortfall, if any, compared to the targeted number of 

registrations achieved, till date, State-wise along with district-wise 

details for Karnataka; and 

(d) the criteria and basis on which the targeted number of 

registrations are decided for each State? 

 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

 

(a) to (d): Ministry of Labour and Employment has  launched eShram 

portal, a National Database of Unorganised Workers on 26
th

 August, 

2021 which is  Aadhaar seeded and authenticated. 

 

As on 16
th

 March 2023, 39.73% of targeted number of 

registrations has been achieved in the State of Karnataka. District 

wise number of unorganised workers registered on e-Shram Portal in 

the State of Karnataka is at Annexure –I. 

 

As on 16
th

 March, 2023, State-wise shortfall in comparison 

to the targeted number of registrations on e-Shram is at Annexure – II. 

The targets have been fixed States/ UTs- wise only.  

 

   The targets for registration are based on Periodic Labour 

Force Survey (PLFS) 2017-18. 

**                                                         ***** 

  



Annexure – I 

 

Annexure referred to in reply to Part (a) to (d) of the Rajya Sabha Unstarred Question No. 2657 for 

23.03.2023 regarding “Targeted Number Of Registration On e-Shram Portal” 

 

District wise number of unorganised workers registered on e-Shram Portal in the State of Karnataka – 

 

Sl.N District Total Registration 

1.  Bagalkote  2,31,516  

2.  Ballari  3,94,646  

3.  Belagavi  6,89,132  

4.  Bengaluru Rural  1,53,416  

5.  Bengaluru Urban  3,31,947  

6.  Bidar  2,64,885  

7.  Chamarajanagara  1,86,336  

8.  Chikkaballapura  1,93,889  

9.  Chikkamagaluru  1,62,848  

10.  Chitradurga  2,44,397  

11.  Dakshina Kannada  2,22,506  

12.  Davangere  2,53,556  

13.  Dharwad  2,60,321  

14.  Gadag  1,58,270  

15.  Hassan  2,40,135  

16.  Haveri  2,99,439  

17.  Kalaburagi  3,63,435  

18.  Kodagu  47,979  

19.  Kolar  2,09,629  

20.  Koppal  1,84,379  

21.  Mandya  2,61,934  

22.  Mysuru  3,70,809  

23.  Raichur  2,14,772  

24.  Ramanagara  1,44,999  

25.  Shivamogga  2,80,846  

26.  Tumakuru  3,34,905  

27.  Udupi  1,83,445  

28.  Uttara Kannada  2,43,326  

29.  Vijayanagar  29,539  

30.  Vijayapura  2,10,361  

31.  Yadgir  1,47,752  

 Total 75,15,349 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

Annexure – II 

 

Annexure referred to in reply to Part (a) to (d) of the Rajya Sabha Unstarred Question   No. 2657 for 

23.03.2023 regarding “Targeted Number Of Registration On e-Shram Portal” 

 

Sl.N State Target 
Total Registration 

(As on 16-Mar-23) 

Target 

Achieved 

1 Andaman & Nicobar Islands           1,16,770                   28,548  24.45% 

2 Andhra Pradesh      1,50,92,950               79,48,815  52.67% 

3 Arunachal Pradesh           4,39,728                 1,41,005  32.07% 

4 Assam         99,69,971               69,39,399  69.60% 

5 Bihar      3,49,43,979            2,85,76,871  81.78% 

6 Chandigarh           3,24,372                 1,74,238  53.72% 

7 Chhattisgarh         82,42,144               82,69,961  100.34% 

8 Delhi         52,39,058               32,54,059  62.11% 

9 Goa           4,44,150                   58,787  13.24% 

10 Gujarat      1,78,84,271               96,87,165  54.17% 

11 Haryana         78,97,313               52,59,777  66.60% 

12 Himachal Pradesh         20,86,547               19,24,363  92.23% 

13 Jammu & Kashmir         38,09,769               33,84,078  88.83% 

14 Jharkhand      1,08,06,305               91,65,485  84.82% 

15 Karnataka      1,89,17,552               75,15,349  39.73% 

16 Kerala         99,95,844               59,05,229  59.08% 

17 Ladakh             80,926                   29,392  36.32% 

18 Lakshadweep             20,491                     2,446  11.94% 

19 Madhya Pradesh      2,39,00,510            1,69,54,634  70.94% 

20 Maharashtra      3,44,80,382            1,35,18,613  39.21% 

21 Manipur           8,65,632                 4,05,491  46.84% 

22 Meghalaya           9,42,678                 2,90,484  30.81% 

23 Mizoram           3,46,988                   58,352  16.82% 

24 Nagaland           6,29,914                 2,18,816  34.74% 

25 Odisha      1,29,79,773            1,33,31,102  102.71% 

26 Puducherry           3,95,791                 1,76,528  44.60% 

27 Punjab         84,39,584               54,98,566  65.15% 

28 Rajasthan      2,26,89,152            1,28,26,254  56.53% 

29 Sikkim           1,93,270                   25,177  13.03% 

30 Tamil Nadu      2,17,95,554               83,95,981  38.52% 

31 Telangana      1,07,83,075               41,34,300  38.34% 

32 
The Dadra & Nagar Haveli and 

Daman & Diu 
          1,72,402                   72,938  42.31% 

33 Tripura         11,67,542                 8,44,941  72.37% 

34 Uttar Pradesh      6,66,07,163            8,30,24,950  124.65% 

35 Uttarakhand         31,50,240               29,73,225  94.38% 

36 West Bengal      2,78,90,604            2,58,09,176  92.54% 

  Total   38,37,42,394         28,68,24,495  74.74% 

 

****** 


